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RAJASTHAN STATE LE(;AL SERVICES AUTHORITY
RAJASTHAN III(;H COI. RT PIiE]!I ISES, .'AI PT iR BENCH,.IAIPI.:R

(Phone: 0l{l-2127{81, FAX: 22276{12, Toll tree Hclp l,itrt 15100/9928900900)
Emnil: r\lsajp.a smail.com, rj-slsnaa)l'ic.i, websilr: www.rlsa.sor.in

No. F-16 ( )RSLSAIS/ Legal Researcher/2 OZy' 8'o3 S' Date:11.07.2024

Applications are invited from eligible candidates having requisite

qualifications for Contractual engagement as Legal Researcher in Rajasthan State

Legal Services Authority for a term up to 2 years under the Scheme for Engaging

Legal Researcher by RSLSA. The Scheme for engaging Legal Researcher in

Rajasthan State Legal Services Authority and Application Form are available on

the official website of Rajasthan State Legal Services Authority (RSLSA)

(http ://rlsa. gov.in).

l. Total Number ofVacancies: 03 (Three)

2. Any Candidate appearing for final semester may also apply but before final
process ofselection, he or she will have to submit final pass out result.

3. Maximum age ofthe candidate as on lst January of year 2025 must not be more

than 33 years.

4. Last date for submitting Application form: Application forms dully filled and

complete in all aspects, must reach to the olfice of Member Secretary, Rajasthan

State Legal Services Authority, Rajasthan High Court Campus, Jaipur - 302005

on or before 29.07.2024.

I} Order

'orn Artb,/'
Memb er ecretary

Rajasthan State Legal Services Authority
Jaipur

AD\'ERTISE}I ENT



@
RAJASTHAN STATE LEGAL SERVICES AUTHORITY

RAJAS'IHAN HI(;H COI]RT PREMISES, JAIPUR BENCI,I' JAIPUR
{Phone:0l{l-:22?t81. tAX:2:!7602. 1o11Frc( tlelp Line I 5 | 00/9928900900 )

Emailrrstsajprdgmail.com,rj{ha@oic.ir. rrcbsile:tltEd$:gAf:in

Atu"'

l ns t ruct ion Note

t. Candidates should affix a latest taken (Not later than Six Months) colored

photograph in passport size with his/her own signature thereon'

2. The envelope containing application should be marked "APPLICATION FOR

THE LEGAL RESEARCHER".

3. Every Envelop shall contain only one application form An envelope containing

more than one application form shall stand rejected'

4. Candidate must attach self-attested copies olall documents in support ofhis/her

age and educational qualifications, extracurricular activities and experience etc'

5. Applications may be sent either by Speed Post, Registered Post' or through

Courier, or can be deposited by hand during office hours'

6. Application will be rejected, if photo is not pasted or self-attested copies of

material documents are not attached with it, or if it is not signed by the applicant

or if it is not received within stipulated time'

?. Applications received after last date shall not be entertained and RSLSA will

not be responsible for any postal delay' All defective and incomPlete

applications will be rejected out-rightly'

8. Candidate have to submit an undertaking on the prescribed proforma that dur!ng

the engagement as Legal Researcher, neither he/she shall practice in any court

of law nor engage himself/herself in any other professional pursuit'

9. l he candidates are required to furnish a checklist along with application form

mentioning therein details about the certificates and the testimonials enclosed

with the form.

10. Format of application and other information are available on the website of

the Rajasthan State Legal Services Authority athttp://rlsa eov in which must be

read carefully before filling up application'

Date:13.07.2024 Member Secrctary



RAJASTHAN STATE LEGAL
RAJASTHAN HICH COI]RT PREM

(Phoner 0l,tl-2227181. FAX: 2227602' To
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ies of docttcstedenclose sel ts
APPLICATION FORM FOR LEGAL RESEARCHER

Advertisement No. F-16 ( lRsl,sA/JSl Lesal R€searcher12024

Name ofApplicant
(Mr./Ms./Mrs

fornr. It is ncither an cmployncnt ofltr nor r continuous €ngagemcnt schcme'
PleAse Road instructions rnd sch€nre cirrefu[y before filling up the application

Father's Name

Mother's Namel

Spouse's Name (lf
anY)

Date of Binh

Permanent Address:

Present Addressi

6

Landline Number

Mobile Number

E-Mail Address

Contact Details7

lf enrolled as an
Advocate. then mention
lhe Enrolment Number
with year and Name of
Bar Council

Educarional and Prof-essional ualification
Grade/Perc
€nt/ Marks/
Obtained

special
Subjecr

Passing

Board/University/
Institute

Secondarl

senior Secondarv

la!\ Craduation

Pos!Craduation in

Larv
Doctomte in Law

Other Professional

Qualification, ifany
Publications of Papers

in Law or other legal
research/academic

l0

of
Working
kno$ledge
Computer

Yes,t lo

Namc of Institute
(Ccrtillcale/
DiplomrDegree)

Compuler Proticiency

Dato:13.07.202,1

Passport size
PHOTO

(Not later than 6
months)

5.

8.

ll.



Typing Skills in

Hindi andlor
English (Speed in
w.P.M.)

l2 N,l ril.ll Slrtus lf manied, do you have, more than

one spouse living, or have married a

Derson having a spouse living?

tl Whether any Criminal
case has been registered
againsl You, if so,

d€tails and current
stalus ther€of.

ll Whether party to any
civil. criminal or other
lirigation (whether
pending or decided) if
so give nature and

details of involvement?
Have you ever been

debaned from any
exam/rusticated by any
authority/l nstitut€/
PSC? If yes, Bive
details thereof.

l1 Arc you medically fit?
State your general

heahh condition
l8 Aadhar No

PAN No. (ifany)

I9 Any olher previous
relevant experience or
other informalion?
Please sp€cify

:0 Name and details of
two responsible persons

with mobile numbers,
who may ce(iry you to
be a person of lntegrity,
Honesty and Cood
Moral Character (Shall
No! br in blood
rclalions)

(i) ( ii)

DT]('I-ARATION

t............................

do hereby declare and verify that I have read lhe geneml inslruclions before filling this application

and all information fumished hereinabove are true and conect to the best ofmy knowledge and belieL

as nothing has been concealed or suppressed therefrom. I understand that fumishing false information

or suppression ofany factual information would render my candidature liable to be rejected and may

also atlmct necessary legal action.

I)ale

Place:

(Signature of Applicanl)
















